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(c) A list of undertakings registered 
under Section 26 of the M R T P Act has 
been laid on the Table of Lok Sabha 
recently in reply to Lok Sabha Unstaired 
Question No 4304, answered on the iltb  
December, 1973

(d) The mam objective of the regula-
tory provisions of Chapter 111 of the M 
R T F  Act is to prevent concentration of 
economic power to the common detriment 
through a process of regulation of subs-
tantial expansion, diversification and de 
payment of funds Ihe steps taken by 
the Government in this behalf are descub- 
cd m the Second Annual Report on the 
'Working and Administration of the M R 
T P  Ad, 1969, which was laid on the 
Table of the Lok Sabha last year

fU fm fag Report of Tack Force on Bulk 
Drugs to Bureau of Industrial Costs and 

Prices

4620 SHRI P M MfrHTA 
SHRI NIHAR 1 ASKAR

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state

(a) whether Government have referred 
track the report of the task force on res 
tructing the prices of 24 bulk drugs to 
the Bureau of Industrial Costs and Pn 
ces,

(b) if so the reasons for the same,

(c) whether the Bureau has resubmitUd 
the report, and

(d) if not the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN) (a) and (b) Government had re 
quested tbe Bureau of Industrial Costs 
and Pnces to recommend fair selling pri-
ces of the concerned bulk drugs taking 
into account the escalations in costs that 
have taken place since the Working Gro-
up set up under the Chairmanship of the 
C bairrun Burcfen of Industrial costs and 
prices famul&ted its report.

(c). Yes, Su.

(tl) Does not arise

Supply of Crude Oil by Oil Protfneftaa 
Countries to Non-Aligned Nations si 

Concessional Rates

4621 SHRI DEV1NDER SINGH 
GARCHA 

SHRI DHAMANKAR

Will the Minister of PETROLEUM 
AND CHFMICAI S be pleased to state*

(a) whether the oil producing countries 
have taken any decision to supply crude 
to the non aligned nations at concessional 
rates, and

fb) if so, the facts thereof’

THE MINISTER OF STATE IN THF 
MINISTRY OF PFTROl FUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN) (a) No Sir

(b) Does not arise
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